Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 15-12-2025 To 15-12-2025~All rows are shown

SI Case Name of Petitioner Name of Learned Advocate

No. Type

Compliance
By Date

List of Defect(s)

Filing No.

4447/2025

4452/2025

4453/2025

4457/2025

2064/2025

4332/2025

4341/2025

2795/2025

2805/2025

SANDIP PAUL ALIAS MITHUN PAUL
Mobile:6289426469

Email:ADV.RAJDATTACHATTERJEE@GMAIL.COM

KAKALI BARICK AND ANR.
Mobile:8017356347
Email:MRNMYCHATTERJEE89@GMAIL.COM

KAKALI BARICK AND ANR.
Mobile:8017356347
Email:MRNMYCHATTERJEE89@GMAIL.COM

LEONG TUCK KHAING
Mobile:9830493553
Email:ISLAM.NABAB@GMAIL.COM

MAHABIR CONSTRUCTION AND ANR.
Mobile:9232785868

SAGAR MANDAL
Mobile:9735009200
Email:SOVANDASGUPTA12@GMAIL.COM

SUBARNA DUTTA AND ANOTHER
Mobile:9874305473
Email:FIRDOUS2305786@GMAIL.COM

NOAIN GHONI @ NOAIN GHANI
Mobile:7980422416
Email:RITU33772@GMAIL.COM

RONI SARKAR @ RANA
Mobile:7003578904
Email:KOUSHIKCHOUDHURY83@GMAIL.COM

RAJDATTA CHATTOPADHYAY

MRINMOY CHATTERJEE

MRINMOY CHATTERJEE

MOBAKSHAR ISLAM

ARNAB SAHA

SOVAN DAS GUPTA

GOPA BISWAS

RITU DAS

KAUSHIK CHOUDHURY

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

12-01-2026

HAND WRITTEN ORDERS ARE
NOT TYPED

WRONG DISTRICT MENTIONED
ON PETITION

DISTRICT DOES NOT MATCH
WITH LOWER COURT

STAMP SUFFICIENT LOGO NOT
GIVEN

NO EMAIL ADDRESS PROVIDED
IN FORM

1) ........ COMPLAINANT
IDENTITY DISCLOSED AT
WHOLE PETITION AND
ANNEXURES.......

1. WRONG GR CASE GIVEN
2. WRONG HIGH COURT
REJECTION SUBMISSION AT
PARA 1

ADDRESS OF THE PETETIONER
IS WRONG

1) REJECTION DATE OF LD
TRIAL COURT WRONGLY
MENTIONED IN 1ST PARA - —
PREVIOUS OBJECTION NOT
COMPLIED PROPERLY ... .... ...
2) ORDER DATE OF CRM(M)
1708/2025 MENTIONED IN 1ST
PARA NOT MATCHING WITH



SI
No.

10

11

12

13

14

15

16

17

18

19

Case
Type

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM
(NDPS)
MAT
MAT

MAT

MAT

Filing No.

2817/2025

2823/2025

2824/2025

2825/2025

2829/2025

1676/2025

2231/2025

2232/2025

2233/2025

2234/2025

Name of Petitioner

BHASKAR CHANDRA MAHATO
Mobile:8777571859
Email:SOUGATAMITRA2009@GMAIL.COM

NABIYAR RAHAMAN MANDAL
Mobile:7076115231
Email:MASOOQRAHAMANOO7 @GMAIL.COM

SK JINNAR ALI @ JINNAR ALI
Mobile:9836143428
Email:SKDGADVO@GMAIL.COM

SK. SALENUR @ SK SONENUR
Mobile:8017278384
Email:YRITIKA0O26 @GMAIL.COM

ABHIJIT MONDAL
Mobile:9830303763
Email:ALORTRIYA89@GMAIL.COM

MAHABUR MONDAL
Mobile: 7003578904
Email: KAUSHIKCHOUDHURY83@GMAIL.COM

The Director General Central Reserve Police Force
CRPF Recruitment Board and others
Mobile:9836567456

The Director General Central Reserve Police Force
CRPF and others
Mobile:9836567456

The Director General Central Reserve Police Force
CRPF and others
Mobile:9836567456

The Director General Central Reserve Police Force
CRPF and another

Name of Learned Advocate

SOUGATA MITRA

MASOOQRAHAMANOO07 @GMAIL.COM

SUBHASIS DASGUPTA

RITIKA YADAV

ALOTRIYA MUKHERJEE

KAUSHIK CHOUDHURY

SAMRAT GHOSH

SAMRAT GHOSH

SAMRAT GHOSH

SAMRAT GHOSH

Compliance

By Date

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

List of Defect(s)

ORDER COPY

ANNEXURES ARE NOT IN
CHRONOLOGICAL ORDER

MENTION IMPUGNED HONBLE
HIGH COURT CASE NO IN 1ST
PAGE AND PRAYER PARA

1) ATTACH DELIVERY REPORT
OF SHIPMENT NO.
EW408476193IN ...
2)SIGNATURE OF DEPONENT
REQUIRED ON THE COPY OF ID
CARD

WRONG DECLARATION IN 1ST
PARA

1) LD ADVOCATE SIGNATURE
MISSING ON FORM A ... 2)
MENTION SESS. CASE NO IN
1ST PARA AS PER CERTIFIED
COPY OF LD TRIAL COURT ... 3)
P.S. CASE DETAILS WRONG IN
PRAYER PARA

ATTACH ORDER COPY OF
CRM(NDPS) 947/2025
MENTIONED IN 1ST PARA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA



Filing No. Name of Petitioner Name of Learned Advocate Compliance

By Date

List of Defect(s)

S| Case
No. Type
20 MAT
21 MAT
22  MAT
23 MAT
24  MAT
25 MAT
26  MAT
27 WPA
28 WPA
29  WPA
30 WPA
31  WPA

2235/2025

2242/2025

2248/2025

2249/2025

2250/2025

2251/2025

2252/2025

28714/2025

28753/2025

28765/2025

28771/2025

28900/2025

Mobile:9836567456

The Director General Central Reserve Police Force
Mobile:9836567456

west Bengal Board of Primary Education and Ors
Mobile:9432169344

The Director General Central Reserve Police Force
Recruitment Branch and others
Mobile:9836567456

The Director General Central Reserve Police Force
Recruitment Branch and others
Mobile:9836567456

The Director General Central Reserve Police Force
Recruitment Branch and others
Mobile:9836567456

The Director General Central Reserve Police Force
Recruitment Branch and another
Mobile:9836567456

The Director General Central Reserve Police Force
Recruitment Branch and another
Mobile:9836567456

DISHA PATRA
Mobile:9831189364
Email:SOUMIKGANGULI@GMAIL.COM

MUKTI SINHA MONDAL
Mobile:8293477948
Email:BIKRAMJITMANDAL6@GMAIL.COM

BHOLANATH GOPE
Mobile:9088203041
Email: KUNDUDEBASISH83@GMAIL.COM

M/S. DWAREKA EDIBLE OIL PRIVATE LIMITED AND
ORS.

Mobile:9239416022
Email:MCADVHC@YAHOO.COM

RABI DOLUI
Mobile:9830242030
Email: SWAPANKRPALADV@GMAIL.COM

SAMRAT GHOSH

KAUSHIK CHOWDHURY

SAMRAT GHOSH

SAMRAT GHOSH

SAMRAT GHOSH

SAMRAT GHOSH

SAMRAT GHOSH

SOUMIK GANGULI

BIKRAMJIT MANDAL

DEBASISH KUNDU

MITUL CHAKRABARTY

SWAPAN KUMAR PAL

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

15-01-2026

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

NO STAMP ON VAKALATNAMA

LOGO ABSENT

INDEX PROBLEM

POINTS OF LAW PAGE BLANK

NO LOGO

ENTRY AND PUNCHING IS
NEEDED



Printed On 16-12-2025



